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THE MINISTER OF STATE IN 
THE MINISTRY OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM KIN- 
KAR): (a) Yes, Sir.

(b) and (c). The work of redeve-
lopment of Kingsway Camp was 
transferred from Municipal Corpora-
tion to Delhi Development Authority 
in May 1976 and the relevant records 
were transferred to Delhi Develop-
ment Authority in October, 1976. Cer-
tain problems relating to physical 
possession of land, acquisition of 
some more land, dismantling of exist-
ing barracks after shifting of residents 
to transit centres still remain to be 
resolved. The Delhi Administration 
has recently suggested that the 
Scheme be transferred back to the 
Municipal Corporation for speedy Im-
plementation. Government have not 
yet taken any final decision in this be-
half.

(d) The families living in Outrarrj 
Lines and Hudson Lines desire speeay 
rehabilitation. Suitable action in 
this behalf is under Government’s 
consideration.
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Ministers opting to retain Private 
Accommodation

3463. SHRI K. RAMAMURTHY: 
Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state 
the names of Ministers who have ex-
pressed their desire to continue to 
stay in their private accommodation?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): None, Sir.

Relief to Victims of Natural Calami-
ties on the Lines of Rail and Air 
' Accidents

3464. SHRI B. K. NAIR: Will the
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether Government have 
under consideration any scheme to 
grant compensation and|or relief to 
the victims of natural calamities like 
cyclone, flood, drought etc. on the lines 
of such payments made to victims of 
rail and air accidents; and

(b) if so, the details thereof?
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THE MINISTER OP AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
No, Sir. 1

(b) Does not arise.

r
Percentage of Area Under Irrigation 

in States

3465. SHRI CHITTA BASU: Will
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) the percentage of area under 
irrigation in various States as on 
March, 1977; and

*
(b) the steps taken to increase it?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a)
State-wise details of gross cropped 
area, gross irrigated area and percen-
tage of irrigated area to cropped area 
upto the end of 1976-77 are given in 
the enclosed Statement.

(b ) The Government of India have 
given a high priority to the develop-
ment of irrigation in the developmen-
tal programmes of the States. The 
outlay for major and medium irriga-
tion projects in the State Plan during 
the current year was Rs. 863 crores. 
This was stepped up by Es. 125.5 cro-
res comprising Rs. 100 crores as ad-
vance Plan assistance for certain 
selected on-going and new schemes 
and Rs. 25.5 crores as additional out-
lay to be provided by the States from 
their own resources. The target of 
additional irrigation potential through 
major and medium schemes for the 
current year is fixed at 1.3 million 
hectares. The medium-term Five 
Year Plan commencing April 19T8 
envisages further increase of irriga-
tion potential by 17 million hectares, 
comprising 8 million hectares through 
major and medium schemes and 9 mil-
lion hectares through minor irrigation 
works. The outlay during the next 
Plan would also be much higher than 
that during the current Plan. Neces-
sary action for other measures to 
achieve this target is also being taken.

Statement

Percentage of area under irrigation (State-wite) at the end of 1976-77

(*ooo* Ha.)

SK Total Total Percen-
No. Name of State cropped irrigated tage of

area area irrigated
as area to

1974-75 cropped
area

1 Andhra Pradesh . . 131283 4608. 35*4
2 Assam • 3,104 677 21*8

3 Bihar • • 10,869 3589 33*o

4 Gujarat 8.525 >57i 18*4

5 Haryana . 4,842 2688 55*5
6 Himachal Pradesh • • 917 155 i 6»9

7 Jammu & Kashmir ■ 897 373 41*6

8 Karnataka >0,996 1786 16*3




